NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 06.11.2020 (FRIDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain,
Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (Fresh Cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT) | Satya Narayan Jhunjhunwala Neeha Nagpal Indranil Ghose-R1
(Ins) No. 832 of Vs. Madhav Kanoria-R2
2020 Supriyo Kumar Chaudhuri and Ors.

With

2. Comp. App. (AT) | Ramesh Chander Garg & Ors. Gautam Singh Indranil Ghose-R1
(Ins) No. 846 of Vs. Madhav Kanoria-R2
2020 Supriyo Kumar Chaudhuri & Ors.

3. Comp. App (AT) | Freebie Solutions Pvt. Ltd. Anshum Jain Punit D.Tyagi
(Ins) No. 884 of Vs.

2020 Zaggle Prepaid Ocean Services Pvt. Ltd.
For Admission (After Notice)

4, Comp. App. (AT) | Jayanta Banerjee Avishek Das Kumar Anurag
(Ins) No. 348 of Vs. Singh
2020 Shashi Agarwal, The Liquidator of

INCAB Industries Ltd. & Anr.
With

5. Comp. App. (AT) | Bhagwati Singh Sanjib Kumar Kumar Anurag Singh
(Ins) No. 720 of Vs. Mohanty
2020 INCAB Industries Ltd.

6. Comp. App. (AT) | Surajbari Traders Pvt. Ltd & Anr. Sandeep Bajaj Krishna Raj Thaker
(Ins) No. 724-725 | s, Sumit Binani-R1 &
of 2020 Sumit Binani & Ors. R2

M.S. Tiwari-R3

7. Comp. App. (AT) | Damodar Muddukrishna Mithun Shashank
(Ins) No. 818 of Vs.

2020 Cygilant (India) Research &
Development Pvt. Ltd.

8. Comp. App. (AT) | Kalptaru Steel Rolling Mills Ltd. Anoop Prakash Rakesh K. Sharma
(Ins) No. 866 of Vs. Awasthi
2020 Southern Power Distribution Company

of A.P.Ltd.
With




9. Comp. App (AT) | Southern Power Distrubution Company | Rakesh K.Sharma Anoop Prakash
(Ins) No. 914 of of A.P.Ltd. Awasthi
2020 Vs.
Kalpatru Steel Rolling Mills Ltd.
12:00 Noon
For Hearing
10. | Comp. App. (AT) | Fort Gloster Industries Ltd (Cable Kunal Chatterji Anand Varma-R1
(Ins) No. 1234 of | Works) Sramik Karmachari Union Anil Agarwalla-R2
2019 (INTUC) & Ors. D.N. Sharma-R4
Vs.
Resolution Professional,
Gloster Ltd. & Ors.
With
11. | Comp. App (AT) | West Coast Paper Mills Ltd. Siddartha Sharma Anil Agarwal
(Ins) No. 1272 of | Vs. Dinkar Singh
2019 Bijay Murmuria, R.P. of Fort Gloster Anand Varma(RP)
Industries Ltd. & Ors.
With
12. | Comp. App (AT) | Gloster Ltd Anil Agarwalla Anil Agarwal
(Ins) No. 1338 of | Vs. Dinkar Singh
2019 The resolution Professional, Fort Gloster Anand Varma(RP)
Industries Ltd. & Anr.
With
13. | Comp. App (AT) | Gloster Cables Ltd. Varsha Banerjee Anil Agarwal
(Ins) No. 1343 of | Vs. Dinkar Singh
2019 Fort Gloster Industries Ltd. & Ors. Anand Varma(RP)
14. Comp. App. (AT) | Fort Gloster Industries Ltd. (Cable Kuntal Chatterji Anil Agarwalla-R1
(Ins) No. 714 of | Works) Sramik Karmachari Union Anuj Singh-R2
2020 (INTUC) Dinkar Singh-R3
Vs.
Gloster Ltd. & Ors.

02:00 PM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Hearing

15. | Comp. App. (AT) | Victory Iron Works Ltd. Varsha Banerjee Shounik Mitra-R1
(Ins) No. 508 of Vs. Jayant Mehta-R2
2020 Jitendra Lohia
Part Heard .

With

16. | Comp. App. (AT) | Energy Properties Pvt. Ltd. Ashish Choudhury Sreenita Ghosh-RP

(Ins) No. 377 of Vs. Varsha Banerjee-R3

2020

Part Heard

Jitendra Lohia
Resolution Professional of M/S. Avani
Towers Pvt. Ltd. & Ors.




17. | Comp. App (AT) | Vijay Kumar lyer Misha Shyel Trehan-R1
(Ins) No. 1410 of | Vs.
2019 GTL Infrastructure Ltd.
With
18. | Comp. App (AT) | Vijay Kumar lyer Charu Bansal K. Datta
(Ins) No. 1503 of | Vs. Shyel Trehan-R1
2019 GTL Infrastructure Ltd.
With
19. | Comp. App (AT) | GTL Infrastructure Diya Kapur Shyel Trehan-R1
(Ins) No. 08 of Ltd. Sumesh Dhawan-RP
2020 Vs.
Vijay Kumar lyer
With
20. | Comp. App. (AT) | State Bank of India Raunak Dhillon Shyel Trehan-R1
(Ins) No. 26-27 of | Vs. Sumesh Dhawan-RP
2020 GTL Infrastructure Ltd & Anr.
With
21. | Comp. App. (AT) | Indus Tower Ltd. Manish Jha Shardul S. Shroff
(Ins) No. 685 - Vs. Saurav Panda-R1
686 of 2020 Vijaykumar lyer — Harshita Choubey-
Resolution Professional of Aircel Ltd. R2
And Dishnet Wireless Ltd. & Anr.
With
22. | Comp. App. (AT) | Union of India Amit Mahajan Saurav Panda-R1
(Ins) No. 733 of Vs. Saloni Kulkarni-R2
2020 Shri Vijaykumar V. lyer
With
23. | Comp. App. (AT) | GTL Infrastructure Ltd. Diya kapur Anoop Rawat-R1
(Ins) No. 734 of Vs. Dhruv Dhawan-R2
2020 Vijay Kumar lyer & Anr.
With
24. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Salonee Kulkarni-
(Ins) No. 758 of Vs. R1
2020 Aircel Ltd. & Anr. Harshita Choubey-
R2
With
25. | Comp. App. (AT) | Tatwa Technologies Ltd. Manisha Kanojia Vaijayant Paliwal
(Ins) No. 762 of Vs. Sumesh Dhawan-R1
2020 Vijay Kumar lyer & Anr. & R2
With
26. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Vaijayant Paliwa-R1
(Ins) No. 822 of Vs. Dhruv Dewan-R2
2020 Dishnet Wireless Ltd & Anr.
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

